
TEXTILE INDUSTRY CREDIT CONTROL
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According to the Committee, a* nuyor 
problem o f  textile industry arises from 
fluctuations in output and prices of raw 
cotton and neither control on ceiling nor 
support price of cotton has worked sue* 
cesifully. Although Cotton Corporation of 
India was set up with a view to stabilising 
prices of cotton through effective inter* 
vention in cotton market, it has never 
been provided the necessary fund with 
which to achieve the above objectives. 
The Committee, therefore, recommends 
that Cotton Corporation rtf India should 
be freed from bureaucratic control, given 
necessary funds and general guideline 
and authorised to buy 30 per cent of the 
cotton crop and also build up a buffer 
stock. The Committee further recommends 
that control on weaving capacity of mill 
sector should continue; price stamping 
of mill cloth withdrawn except on janata 
cloth and reservation of spare produc
tion by handloom should be enlarged.

COAL

Tnc G Jzn tiittee recommends that price 
of coal should be determined by an inde
pendent authority with a view to discourag
ing its imprudent use.

STEEL

Th<* tight administrative control over 
steel prices should be relaxed. There 
should be no lieensing control in respect 
of cemcnt expansion and a special allow
ance of at least Rs. 20 per tonne of cement 
should be allowed to producers. To the 
extent controls are considered necessary 
on cement prices, distribution, ctc., the 
same may be exercised under EBsental 
Commodities Act instead of Industrial 
Development and Regulation Act.

The Committee recommends amend
ment of Gold Control and total prohibi
tion on manufacture of gold ornaments 
above 19 carate purity. To meet demand 
for 18 carate gold, the Committee wants 
Government to import gold. It also sugges
ts revival of gold bonds with suitable 
modifications.

®The Committee feds that there is a 
need for a separate list of reserved items 
for decentralised sector, especially for 
artisans and cottage industry type wor
kers. This list will include all dhoties and 
sarees with border, all carpet weaving, 
shawls, blanket*, etc. The Committee far
ther recommends, that there should be 
separate list for Government aad public 
sector purchases exclusively from cottage 
and vilbgs industries.

In regard to credit control, the Com
mittee recox&mends steps to make avail
able adequate credit speedily to small 
producers at rea»onable commercial rates 
of interest. It recommends that ao per 
cent of the additional credit should be 
deployed to decentralised sector.

Toe Committee feels that controls, 
particularly on price without an adequate 
machinery for distribution, leakages in 
distribution system, rent control, etc., are 
the main sources of black money. To check 
the expansion of black money, the Com
mittee recommends that to the extent pos
sible other alternative policies like buffer 
stock operations and meal policy should 
be used. There is need for a small list for 
restricted items involving individual dis
cretion.

The Committee recommends that at the 
national level all controls and subsidies 
should be monitored in Planning Commis
sion by a monitoring unit to be set up, 
so that required adjustments could be 
made from time to time. Similar monitoring 
of controls should be undertaken by 
State Planning Boards. The Committee 
further recommends that monitoring of 
prices and distribution control should be 
made easier and should be made more 
efficient by organising citizen councils in 
each area and also by involving organisa
tions like chambers of commerce and 
industry for undertaking voluntary regula
tion of the conduct of their members.
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Recruitment of qtuiUfied Harlj«a 
Engineers in Government under

770 SHRI SHIV NARAIN SARSONIAs 
Will tbf DEPUTY PRIME MINISTER 
AND MINISTER OF FINANCE be plea* 
srd to state whether there is any proposal to 
absorb qualified Hanjaii Engineers, Mecha
nical, Civil and Electrical by recruiting 
them fot our Government Undertaking* 
and construction piojects abroad 9

THU MINISTER OF STATE IN THE 
MINISTRY OF FINANCE (SHRI 
SATISH AGARWAL): Government1!
order on reservation of posts for candidates 
belonging to SC/ST have been extended 
to the Central Public Undertakings How
ever, there is no proposal to recruit candi
dates belonging to these categories specially 
for construction projects abroad of public 
sector enterprises.

Gases at Violation o f oeraaln Acts 
Regissered against Foreigners

771 SHRI DALPAT SINGH 
PARASTE: Will the DEPUTY PRIME 
MINISTER AND MINISTER OF 
FINANCE be pleased to state the number 
of cases under the Dangerous Drugs Act 
and the Violation of Foreign Exchange 
Regulation Act that have been registered 
against foreigners during the last six 
months?

THE MINISTER OF STATE IN 
THE MINISTRY OF FINANCE (SHRI 
SATISH AGARWAL): Information is 
being collected and will be laid on the 
Table of the Home,




